IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL. Name of Date of

20.07.2026

Notified
amount
to be paid

Rejec
Status

\JP BEHERA  |50861/202620.07.2026 |ABLAPL/7557/2026 |1o | |

‘2 N OF ‘50869/2026‘20.07.2026 WP (C) /63/2016 ‘10 ‘ ‘ ‘
3 |A K RANA 150872/2026[20.07.2026 |SA/189/1963 |7 | R
4 |M.K.PANDA  |50887/2026|20.07.2026 |WA/553/2025 0 | c |
5 M. NAYAK 150903/202620.07.2026 |WP(C)/21221/2026 |10 | c |
6 oy 50904/2026|20.07.2026 WP (C)/21488/2026 (10 c
T 50911/202620.07.2026 WP (C)/21590/2026 (10 c

Xerox
8 |7 P KaR 50932/2026(20.07.2026  |WP(C)/8731/2024 |10 Fee=13,Ready |U

Fee=3*13
9 |U CHHOTARAY |50933/2026|20.07.2026 |WP(C)/20479/2023 |10 | SR
10 |S N SHARMA |50934/2026|20.07.2026 |0JC/14056/1997 |10 | u |
11 |H K BHOL 150936/2026(20.07.2026 |0JC/4151/1999 0| u |
12 |T BAG 150937/2026(20.07.2026  |[WP(C)/13339/2006 |10 | u |
13 |L D SAHU 150938/2026(20.07.2026  |[WP(C)/41007/2023 [10 | SR

' ' Xerox ‘

14 |K C PANDA  |50942/2026(20.07.2026 |WP(C)/26184/2013 |10 fee=4.00,Ready U

Fee =3*4
15 |J PRADHAN  |50944/2026|20.07.2026 |RSA/300/2011 0| SR
16 |M K DAS 150946/2026(20.07.2026  |[WP(C)/27313/2017 [10 | SR
17 |R K SAHU 150947/202620.07.2026  |CRLMC/2938/2021 |10 | v
18 |R K SAHU 150948/2026(20.07.2026 |ARBP/38/2023 0| u |
19 |D NAYAK 150949/2026(20.07.2026 |MA/55/1974 |7 | u |
20 |U CHHOTARAY |50950/2026|20.07.2026 |WP(C)/10977/2026 |10 | S
21 |K K NATH 150951/2026(20.07.2026 |WP(C)/1398/2025 |10 | o
22 |A SUNDARAY |50954/2026|20.07.2026 |[WP(C)/17451/2026 |10 | o
23 M DAS 150956/2026(20.07.2026  |CRLMC/376/2026 |10 | o
24 |L D SAHOO  |50957/2026|20.07.2026 |CRLREV/423/2025 |10 | o
25 |A MOHANTY  |50961/2026|20.07.2026 |CMP/1330/2025 0 | o
26 |S SAMANTRAY |50977/2026|20.07.2026 |ABLAPL/7671/2026 |10 | c |
27 |S. SUNANDINI |50983/2026|20.07.2026 |WP(C)/32176/2025 |10 | c |
28 |P. K. DAS  |50985/2026|20.07.2026 |WP(C)/21155/2026 |10 | c |




29 |P. K. JENA |50986/2026|20.07.2026 |WP(C)/21174/2026 |10 | c |
30 |M.K.MOHANTY [51008/2026(20.07.2026 |ABLAPL/5272/2026 |10 | c |
31 |S. BISWAL  [51011/2026(20.07.2026 |WP(C)/21711/2026 |10 | c |
32 |D. K. SRHOO |51012/2026|20.07.2026 |WP(C)/21303/2026 |10 | c |
33 |S.PRUSTY 151030/2026(20.07.2026  |ABLAPL/7761/2026 |10 | c |
34 |K.K.PRADHAN |51042/2026|20.07.2026 |WP(C)/28006/2025 |10 | c |
35 |D.K.BEHERA |51044/2026(20.07.2026 |WP(C)/20944/2026 |10 | c |
36 |Y.DAS 151048/2026(20.07.2026 |WP(C)/21338/2026 |10 | c |
37 |DK BEHERA  |51052/2026|20.07.2026 |ABLAPL/6462/2026 |10 | c |
38 |P.K.BEHERA |51061/2026|20.07.2026 |ABLAPL/7639/2026 |10 | c |
39 |K.DAS 151072/2026|20.07.2026 |[WP(C)/19183/2026 |10 | c |
40 |L.D.SAHOO  [51075/2026|20.07.2026 |WP(C)/21326/2026 |10 | c |
41 |L.D.SAHOO  [51076/2026|20.07.2026 |WP(C)/21313/2026 |10 | c |
42 |B.SAMAL 151079/2026 20.07.2026 |WP(C)/21196/2026 |10 | c |
143 |T.SAHOO 151080/2026|20.07.2026 |WP(C)/21632/2026 |10 | c |
144 |T.SRHOO 151082/2026|20.07.2026 |WP(C)/21619/2026 |10 | c |
145 |M DAS 151083/2026(20.07.2026 |[WP(C)/20172/2026 |10 | c
46 [M.DAS 151090/2026(20.07.2026  |[WP(C)/20154/2026 |10 | c
47 |N.K.ROUT |51091/2026[20.07.2026 |WP(C)/21904/2026 [10 | c |
48 |L.D.SAHOO  [51092/2026|20.07.2026 |WP(C)/21316/2026 |10 | c
49 |A.K.RANA 151095/2026 20.07.2026 |[WP(C)/17796/2026 |10 | c
50 |M.R.ROUTRAY [51096/2026(20.07.2026 |WP(C)/16186/2026 |10 | c
51 |P.K.JENA 151099/2026 20.07.2026 |WP(C)/16024/2026 |10 | c
52 |[P.K.BARIK  |51101/2026|20.07.2026 |ABLAPL/698/2020 [10 | c |
53 |R.K.MALLICK [51107/2026|20.07.2026 |WP(C)/21656/2026 |10 | c
54 |R.K.MALLICK [51108/2026(20.07.2026 |WP(C)/17118/2026 |10 | c
55 |R.K.MALLICK |51109/2026(20.07.2026 |WP(C)/17122/2026 |10 | c
56 |[R.K.MALLICK |51110/2026[20.07.2026 |WP(C)/17111/2026 |10 | c
57 |R.K.MALLICK |51111/2026|20.07.2026 |WP(C)/17174/2026 |10 | c
58 |R.K.MALLICK |51112/2026|20.07.2026 |[WP(C)/17109/2026 |10 | c |
59 |R.K.MALLICK |51113/2026(20.07.2026 |WP(C)/17077/2026 |10 | c |
60 |R.K.MALLICK |51114/2026|20.07.2026 |WP(C)/17088/2026 |10 | c
61 |R.K.MALLICK |51115/2026|20.07.2026 |WP(C)/17092/2026 |10 | c |
62 |R.K.MALLICK |51116/2026|20.07.2026 |WP(C)/17099/2026 |10 | c |
63 |R.K.MALLICK |51117/2026|20.07.2026 |WP(C)/17069/2026 |10 | c |
64 |R.K.MALLICK |51118/2026|20.07.2026 |WP(C)/17249/2026 |10 | c |
65 |D.K.MOHANTY [51119/2026(20.07.2026 |WP(C)/11595/2026 |10 | c |
66 |R.MOHANTY  |51123/2026(20.07.2026 |WP(C)/30467/2022 |10 | c |
67 |B.DAS 151125/2026(20.07.2026  |CONTC/3705/2026 |10 | c |
68 |S R PARIDA |51128/2026|20.07.2026 |WP(C)/4485/2019 |10 | o
69 |S R PARIDA |51130/2026|20.07.2026 |WP(C)/4489/2019 |10 | o
70 |B S SWAIN  |51133/2026|20.07.2026 |[MATA/120/2016 0 | u |
71 |R.K.MALLICK |51134/2026(20.07.2026 |WP(C)/17049/2026 |10 | c |




‘72 A ‘51135/2026‘20.07.2026 CONTC/3954/2026 ‘7 ‘ U ‘
73 |R.K.MALLICK |51136/2026/20.07.2026 |[WP(C)/17025/2026 |10 | lc |
74 [B K PATI 151138/2026(20.07.2026 |0JC/2186/1987 0| v
75 |R.K.MALLICK |51139/2026|20.07.2026 |WP(C)/15026/2026 |10 | c |
76 |J RANI 151140/2026(20.07.2026 |0JC/9886/1996 0| v
77 |3 RANI 151143/2026(20.07.2026  |[WP(C)/3687/2002 [10 | .
78 |MANGULU NAIK|51144/2026(20.07.2026 |[WP(C)/21683/2026 |7 | v
79 |B BEHERA |51145/2026 20.07.2026 |CRLMP/958/2020 |10 | .
80 |P.K.BARIK  |51146/2026|20.07.2026 |WP(C)/20567/2026 |10 | c |
81 |MANGULU NAIK |51147/2026|20.07.2026 |[WP(C)/21167/2026 |7 | .
82 M NAIK |51148/2026(20.07.2026 |FAO/288/2023 o | o
83 |MANGULU NAIK|51149/2026(20.07.2026 |WP(C)/21285/2026 |7 | CH
84 |P.K.BARIK  |51150/2026|20.07.2026 |WP(C)/20599/2026 |10 | c |
185 |J. SAHOO 151151/2026|20.07.2026 |[WP(C)/17217/2026 |10 | c |
86 [MANGULU NAIK[51152/2026(20.07.2026 |[WP(C)/21642/2026 |7 | SR
‘87 A TANATK ‘51153/2026‘20.07.2026 CMP/1280/2018 ’10 ‘ ‘U ‘
88 |M DAS 151154/2026|20.07.2026 |WP(C)/8664/2009 |10 | SR
89 |MANGULU NAIK |51155/2026|20.07.2026 |[WP(C)/21650/2026 |7 | SR
90 |H K MOHANTA |51158/2026(20.07.2026 |WA/444/2018 0 | SR
91 |J C BARAL  |51159/2026(20.07.2026 |WP(C)/19691/2022 |10 | SR
92 |P.K.BARIK  |51161/2026|20.07.2026 |WP(C)/20564/2026 |10 | c |
93 |P.K.BARIK  |51163/2026|20.07.2026 |WP(C)/20562/2026 |10 | c
94 |B.BARIK 151164/2026 20.07.2026 |WP(C)/18579/2019 |10 | c |
95 |B S SWAIN  |51166/2026|20.07.2026 |MATA/120/2016 0| u |
96 |B.BARIK 151167/2026(20.07.2026  |[WP(C)/18581/2019 |10 | c
197 M. PAGAL 151168/2026(20.07.2026  |[WP(C)/14236/2026 |10 | c |
98 |N C KHUNTIA |51169/2026(20.07.2026 |WP(C)/17064/2010 [10 | CH
99 |B.BARIK |51171/2026 [20.07.2026 |WP(C)/18583/2019 |10 | c |
1100 |MANGULU NAIK |51172/2026(20.07.2026 |WP(C)/21648/2026 |7 | o
101 M SETHI 151174/2026[20.07.2026 |0JC/4430/1989 |7 | CH
1102 |S.BISWAL 151175/2026(20.07.2026  |CRLMC/2208/2026 |10 | c |
103 |B K DALAI  |51176/2026|20.07.2026 |SA/227/1992 |7 | o
1104 |B.BARIK 151177/2026|20.07.2026 |WP(C)/18585/2019 |10 | c |
1105 |KSHITISH 151178/2026(20.07.2026  |ABLAPL/13941/2024 |10 | c |
1106 |B.BARIK 151182/2026(20.07.2026  |[WP(C)/18803/2019 |10 | c
1107 |J.SAHOO 151185/202620.07.2026  |ABLAPL/4106/2026 |10 | c |
1108 |M.JENA |51187/2026 20.07.2026 |ABLAPL/7641/2026 |10 | c |
1109 |J.SAHOO 151190/2026(20.07.2026  |[WP(C)/20734/2026 |10 | c |
110 MANGULU NAIK |51192/2026|20.07.2026 |WP(C)/21655/2026 |7 | S
111 |MANGULU NAIK |51193/2026|20.07.2026 |[WP(C)/21646/2026 |7 | S
1112 |J.SAHOO 151194/2026(20.07.2026  |[WP(C)/20744/2026 |10 | c |
1113 |J.SAHOO 151196/2026(20.07.2026  |[WP(C)/20740/2026 |10 | c |




114 [MANGULU NAIK|51197/2026|20.07.2026 |WP(C)/21653/2026 |7 | v
1115 [MANGULU NAIK|51198/2026(20.07.2026 |WP(C)/1272/2025 |7 | v
116 |R.K.SAHU 151199/2026(20.07.2026  |CRLMC/914/2026 |10 | c |
1117 |J.SAHOO 151200/2026(20.07.2026  |CRLMC/2239/2026 |10 | c |
‘118 e KA ‘51201/2026‘20.07.2026 ABLAPL/5042/2026 ‘7 ‘ U ‘
1119 |[S.BISWAL 151202/2026(20.07.2026  |CRLMC/2245/2026 |10 | c |
1120 |J P KAR 151205/2026(20.07.2026  |[WP(C)/21332/2026 [10 | .
1121 |[s SAMAL 151207/2026(20.07.2026  |CMP/936/2026 0| v
122 [M.R.SAHOO  |51208/2026|20.07.2026 |CRLMC/2209/2026 |10 | c |
1123 |s SAMAL 151209/2026(20.07.2026  |CMP/936/2026 0| v
124 |s K SWAIN  |51210/2026(20.07.2026 |WP(C)/32578/2025 |10 | o
125 |A SUNDARAY [51211/2026(20.07.2026 |WP(C)/17451/2026 |10 | CH
1126 |J.SRHOO 151212/2026|20.07.2026 |WP(C)/20889/2026 |10 | c |
127 |A K BISWAL |51213/2026|20.07.2026 |ABLAPL/7762/2026 |10 | SR
1128 |J.SRHOO 151214/2026|20.07.2026 |WP(C)/20785/2026 |10 | c |
129 |A K BISWAL |51215/2026|20.07.2026 |RSA/70/2012 0 | SR
1130 |J.SAHOO 151216/2026|20.07.2026 [WP(C)/20752/2026 |10 | c |
131 |[JR BISWAL  |51217/2026|20.07.2026 |ABLAPL/7693/2026 |10 | c |
1132 |J.SAHOO 151218/2026|20.07.2026 |WP(C)/20748/2026 |10 | c |
1133 |J.SAHOO 151220/2026|20.07.2026 |WP(C)/20733/2026 |10 | c |
134 |S K RATH 151221/2026(20.07.2026 |[WP(C)/613/2026 |10 | SR
1135 |S K RATH 151224/2026|20.07.2026 |[WP(C)/608/2026 |10 | o
1136 |J.SAHOO |51225/2026[20.07.2026  |WP(C)/21033/2026 |10 | c |
137 |S K RATH 151226/2026 20.07.2026 [WP(C)/279/2026 |10 | CH
1138 |J.SAHOO 151229/2026 20.07.2026 |[WP(C)/21044/2026 |10 | c
139 |P C DASH |51231/2026(20.07.2026 |ABLAPL/7656/2026 |10 | CH
1140 |J.SAHOO 151235/2026 20.07.2026 |WP(C)/21045/2026 |10 | c
1141 |J.SRHOO 151236/202620.07.2026 |WP(C)/21047/2026 |10 | c
1142 |J.SRHOO 151237/2026 20.07.2026 |[WP(C)/21157/2026 |10 | c
1143 |J.SAHOO 151238/202620.07.2026 |[WP(C)/21159/2026 |10 | c
144 D P SWAIN  [51240/2026(20.07.2026 |WP(C)/20561/2026 |10 | S
1145 |J.SAHOO 151242/2026(20.07.2026  |[WP(C)/21163/2026 |10 | c
146 |[H S PAIKRAY |51244/2026|20.07.2026 |CONTC/2012/2026 |10 | S
1147 |J.SAHOO 151247/2026(20.07.2026  |[WP(C)/21386/2026 |10 | c |
1148 |J.SAHOO 151249/2026(20.07.2026  |[WP(C)/21403/2026 |10 | c |
1149 |J.SAHOO 151250/2026(20.07.2026  |[WP(C)/21465/2026 |10 | c |
1150 |J.SAHOO 151252/2026(20.07.2026  |[WP(C)/21476/2026 |10 | c |
1151 |J.SAHOO 151253/2026(20.07.2026  |[WP(C)/21478/2026 |10 | c |
1152 |J.SAHOO 151254/2026(20.07.2026  |[WP(C)/21717/2026 |10 | c |
1153 |J.SAHOO 151255/2026(20.07.2026  |[WP(C)/21720/2026 |10 | c |
154 |M.MOHANTY  |51265/2026(20.07.2026 |ABLAPL/7659/2026 |10 | c |
1155 |H.S.PAIKARAY [51266/2026 [20.07.2026 |ABLAPL/7771/2026 |10 | c |
1156 |s. C. D. 151267/2026|20.07.2026 |[WP(C)/21272/2026 |10 | c |




| IDASH

|

s. C. D.
157 |2~ ok 51268/2026(20.07.2026 |WP(C)/21271/2026 |10 C

s. C. D.
158 - o 51269/2026(20.07.2026 |WP(C)/21269/2026 |10 C

S. C. D.
159 |2~ & 51270/2026(20.07.2026 |WP(C)/21268/2026 |10 c

S. C. D.
160 2~ & 51271/2026(20.07.2026 |WP(C)/21280/2026 |10 c

S. C. D.
161 |- 51273/2026(20.07.2026  |WP(C)/21283/2026 |10 c

S. C. D.
162 0~ o 51274/2026 (20.07.2026 WP (C)/21267/2026 |10 C

5. C. D.
163 - o 51275/2026(20.07.2026  |WP(C)/21254/2026 |10 c

5. C. D.
164 0o & 51276/2026(20.07.2026  |WP(C)/21299/2026 |10 c

s. C. D.
165 | 2o 51278/2026(20.07.2026  |WP(C)/21353/2026 |10 c

s. C. D.
166 |- o 51279/2026(20.07.2026  |WP(C)/21284/2026 |10 c
167 R.K.DEHURY |51280/2026|20.07.2026 |WP(C)/36556/2022 |10 | c |
168 |D.K.NAIK 151281/2026|20.07.2026 [WP(C)/9721/2025 |10 | c |
1169 |D.NAIK 151282/2026|20.07.2026 |[WP(C)/9950/2025 |10 | c |
1170 |G.C.JENA 151283/2026(20.07.2026  |[WP(C)/5582/2015 |10 | c |
171 |P.SETHI 151284/2026(20.07.2026  |[WP(C)/5582/2015 |10 | c |
172 |M.R.ROUTRAY |51289/2026(20.07.2026 |WA/1264/2024 0 | c |
173 M.R.ROUTRAY |51290/2026(20.07.2026 |WA/1871/2024 0 | c
174 |M.R.ROUTRAY |51291/2026|20.07.2026 |WA/1870/2024 0 | c |
175 M.R.ROUTRAY |51292/2026(20.07.2026 |WA/771/2024 0 | c |
176 M.R.ROUTRAY |51293/2026(20.07.2026 |WA/2622/2024 0 | c

DOCUMENT
177 |J LENKA 51301/2026(20.07.2026 [WP(C)/16768/2006 |10 éﬁéILéggiTlgEE U
4
TO BE PAID

178 [N K ROUT 151302/2026 20.07.2026 |WP(C)/18635/2009 |10 | u
1179 |D SAMAL 151303/2026(20.07.2026  |[WP(C)/28979/2023 [10 | u |
180 |A K PANDA  |51304/2026(20.07.2026 |RSA/16/2014 0 | o

N K
181 |y |91305/202620.07.2026 WP (C)/31397/2011 |10 U
1182 [P SAHOO 151306/2026(20.07.2026  |[WP(C)/18592/2024 [10 | S

PARTHA
183 | hreur pag |[91307/202620.07.2026  |RBLAPL/7817/2026 |7 U
184 |J PARIDA 151308/2026(20.07.2026 |0JC/6721/1999 0| u |
185 |B MOHANTY  |51309/2026|20.07.2026 |SA/366/1982 0| u |
186 M K SWAIN  [51310/2026(20.07.2026 |FAO/632/2012 0 | o
187 |[P N NAYAK  [51311/2026|20.07.2026 |WP(C)/32575/2023 |10 | SR
188 |[P N NAYAK  [51312/2026|20.07.2026 |WP(C)/32575/2023 |10 | SR




189 M BEHERA 151313/2026(20.07.2026  |[WP(C)/21623/2026 |10 | c |
190 |P BEHERA 151314/2026 20.07.2026 |CMP/1146/2026 0 | .
1191 |A.SAHOO 151315/2026(20.07.2026  |[WP(C)/35443/2025 [10 | c |
192 |[P K MISHRA |51316/2026|20.07.2026 |ABLAPL/7793/2026 |10 | o
193 [K N SAHOO  |51317/2026|20.07.2026 |CRLMC/3346/2025 |10 | v
194 |M.BEHERA 151318/2026(20.07.2026 |WA/1359/2025 0| c |
195 R K BARIK  |51319/2026|20.07.2026 |ABLAPL/7782/2026 |10 | u |
196 [N K ROUT 151320/2026(20.07.2026  |CONTC/3967/2026 |10 | u |
1197 |DALAI 151321/2026(20.07.2026  |ABLAPL/7749/2026 |10 | v
198 |K C RATH 151322/2026|20.07.2026 |[WP(C)/21959/2026 |10 | v
199 |K C RATH 151323/2026|20.07.2026 |WP(C)/21956/2026 |10 | u |
200 K C RATH 151324/2026(20.07.2026 |WP(C)/22050/2026 |10 | SR
201 M BHOI |51325/2026|20.07.2026 |CRLMC/2188/2026 |10 | SR
202 |A SUNDARAY |51326/2026|20.07.2026 |WP(C)/17429/2026 |10 | SR
203 |A SUNDARAY [51327/2026(20.07.2026 |WP(C)/17434/2026 |10 | SR
204 |A SUNDARAY |51328/2026|20.07.2026 |WP(C)/17432/2026 |10 | SR
205 |A SUNDARAY |51329/2026|20.07.2026 |WP(C)/17431/2026 |10 | o
206 |A SUNDARAY |51330/2026|20.07.2026 |[WP(C)/17305/2026 |10 | S
207 |A SUNDARAY [51331/2026(20.07.2026 |[MATA/153/2026 0 | R
208 R SAMAL 151332/2026 20.07.2026 |[WP(C)/18934/2026 |10 | o
209 |J MOHAPATRA [51333/2026(20.07.2026 |CRLMC/2940/2025 |10 | R
210 R B DAS 151334/2026 20.07.2026 |[RSA/214/2025 0 | o
211 [B DAS 151335/2026 20.07.2026 |ABLAPL/6815/2026 |10 | c |
212 |[S R SAHOO  [51336/2026(20.07.2026 |ABLAPL/7621/2026 |10 | R
213 |S R SAHOO  [51337/2026(20.07.2026 |ABLAPL/7596/2026 |10 | o
214 |M DAS |51338/202620.07.2026 |ABLAPL/5731/2026 |10 | c |
215 |A K SAHOO  |51339/2026(20.07.2026 |CMP/1108/2026 0 | S
216 |P BEHERA 151340/2026 (20.07.2026 |CMP/1148/2026 0 | SR
217 |P N NAYAK  |51341/2026|20.07.2026 |CRLMC/1611/2026 |10 | o
218 |A MOHANTY  |51342/2026|20.07.2026 |WP(C)/14833/2026 |10 | SR
219 |A MOHANTY  |51343/2026(20.07.2026 |WP(C)/14830/2026 |10 | oo
220 R C MOHARANA [51345/2026(20.07.2026 |ABLAPL/7859/2026 |10 | o
221 R C MOHARANA |51346/2026(20.07.2026 |ABLAPL/7843/2026 |10 | o
222 | o [51350/2026(20.07.2026 | ABLAPL/7755/2026 |10 c

223 | o [51351/2026(20.07.2026 | ABLAPL/7758/2026 |10 c
| | | Total 12179

N I C (Software Team)




